31T: § 3D A1EgH A P75 GRBR A SGRIY BRAT AT b Yefd &b ey il AfaReh 4 &, it
SR 4 T8l &, I W 90 AN F Y ST 3T Faer $I SY A1 I SHAT DI 19T ARPRI Bl
IR Hed U= el &A1 STy, A1 S gl IRig @A Bl 39T (ST e S| gdTa |

it Terifr yre (RER) : #eie, § sue! w9l sran gl
Need to include human rights in the school curriculum

SHRI SHANTARAM LAXMAN NAIK (Goa): Sir, School Education is getting increased attention in
the country nowadays. The Education Policy of 1986, which was revised in 1991, may have to
undergo substantial change in coming days in view of the proposed reforms announced by the Union

Minister of Human Resource Development, recently.

In this connection, | would like to suggest introduction of ""Human Rights" as a subject in the
school curriculum so that, students realise the relevance of human values side by side, when they

learn physics, chemistry, maths or literature.

Study of "Human Rights" will also prepare the students to be worthy citizens, more so, when
they serve the society as teachers, doctors, lawyers, engineers or even as common citizens. In order
that "Human Rights" get a proper place in our education system, the concept firstly, has to be
included in the New Education Policy and, in the curriculum of the State Governments, prepared by

the mandate of the respective Education Acts and Rules.

Similarly, despite the increasing need felt with respect to inculcating scientific temper in the
minds of the students, no serious efforts are being made in the matter by the State Governments.
Society, by and large, having remained the same, household practices of following superstitious
beliefs are not getting reduced. It is, therefore, again, through the education system, formal as also
informal, that the evil can be eradicated from the society. The school curriculum, therefore, is the

only medium through which the objective can be effectively achieved.
| hope the Government will give due consideration to these suggestions.
SARDAR TARLOCHAN SINGH (Haryana): Sir, | associate myself with it.
PROF. P.J. KURIEN (Kerala): Sir, | also associate myself with it.
DR. E.M. SUDARSANA NATCHIAPPAN (Tamil Nadu): Sir, | also associate myself with it.
SHRI B.S. GNANADESIKAN (Tamil Nadu): Sir, | also associate myself with this subject.

Need to ban the open sale of thinner for white fluid used in typing work

it =t Ak (aey wREr) : SUwWTART ST, e geStien "aa 7 faeg e faRiEh fiaw" w
T8 o foa 2 5 R feeh # € 9s@ & IHa™l 92 o aR1e IR od ¥ SaIeT 81 5
50 HIE] T=d 721 & AR IR TSI H B M aTett white fluid BT IR (Talvin Chemical) 91 8 a1
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G 81 $HP! U 2N ITSTR H 27 B9 B1 8 3R T R 4 anell el &1 st 1 ol 81 59
10 TS T =41 6 ¥ 8 T T ¥ & 1 S 39 941 DI b, Fifran, a-fewm ot dmfat
3R AT Tl BT infection B el &1 SUDT SRIAT ST g6 4T & b fomwR 9 3 9= 27 oI 39
BT R @ AT 1

R WRGR F$HT U S Il 39 gedl B il gameT gt 8, a5 a%1 w@rey 741 oft &
IR © % I 39 R @) Getarm fash) W uftdy ol 98 Y9 a1 & Yate (Rehabilitation) &t
IR B $HP AT T white fluid B T F e aret fIFR BT ST | 99 S & 91T, $H white
fluid § FeTTRx 81 99 ST & forg faer Sl )| erar|

Need to take effective steps to protect the land for Gurudwaras in Pakistan

SARDAR TARLOCHAN SINGH (Haryana): Everyone is aware that at the time of partition of India
in 1947, the Sikh Community migrated to India. The majority of historic holy places of Sikhs were in
that part of India which is now Pakistan. Even the birth place of our founder, Guru Nanak Deviji is at
Nankana Sahib, forty kms. from Lahore. The Archaeological Department of Pakistan had listed 130
important historical holy places of the Sikhs in that country. All these Gurudwaras had large holdings
of land which were donated mostly by Maharaja Ranjeet Singh and other Sikh Chieftains from time to
time. The Janam Asthan Gurudwara at Nankana Sahib has thousands of acres of land. After 1947,
the Wagf Board of Pakistan took the control of all the Gurudwaras and they are still managing the

Gurudwaras as well as land attached with the Shrines.

Both India and Pakistan signed an agreement called Nehru-Liakat Ali Pact in which it was
assured that the Pakistan Government will properly maintain the Sikh shrines and the properties. Few
days ago, 34 acres of land belonging to Gurudwaras Bebe Nanki, sister of Guru Nanak Devji, has
been taken for construction of Defence colony. This Gurudwara is located at Dera Chahal, 35 kms.
from Lahore. Similar cases have been occurring many times. Even the conservation and
maintenance of the holy Sikh shrines has been neglected and many historical places have already
disappeared. UNESCO has issued direction to maintain tenable and untenable cultures of the
communities. Pakistani Government has never cared to abide by this and to maintain and conserve
the Sikh historical places. The Sikhs lived there for centuries. This is a serious matter which requires
an immediate diplomatic approach at the highest level with the Pakistan authorities. The Government
of India should take up this important issue with the Pakistan Government. We fear that slowly and

slowly, the traces of our history will vanish in Pakistan.

DR. E.M. SUDARSANA NATCHIAPPAN (Tamil Nadu): Sir, | associate myself with the Special

Mention.

Need for Amonitoring committee to oversee the proper utilisation of Haj subsidy

it JWTE ST (FEISY) : AEIGd, B9 AT Bl 30 fedhe e aruie & forg 9wis v faeeh &
prIferal § Yo Tedl = 370 fedhe T TRIaie &l U B A &1 SbT iferen e U1 a@d &1 Sirer
Bl 3O BF I § ST fedbe vd graie faar Siar & fh 9 1o SR Y T ) Ul B
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